
 Sox  1
 (2)  a  copy  eacn  of  the  following

 papers  under  sub-section  (2)
 हे  of  section  46  of  the  Tariff
 1  Commission  Act,  96l:—

 di)  Report  (1963)  of  the  Tariff
 Commission  on  the  continu-
 ance  of  protection  to  the
 Safety  Match  Industry.

 Gi)  Government  Resolution  No.
 6(l)-Tar/64,  dated  the
 l4th  September,  1965.

 (iii)  Statement  explaining  the
 reasons  Why  a  copy  each
 of  the  documents  at  (i)  and
 (il)  above  could  not  be  laid
 on  the  Table  within  the
 period  prescribed  in  the  said
 sub-section.

 [Ploced  in  Library,
 608I/65).

 See  No.  LT-

 7088  brs. oe
 BUSINESS  OF  THE  HOUSE

 The  Minister  of  Communications
 and  Parliamentary  Affairs  (Shri  Satya
 Narayan  Sinha):  With  your  permis-
 sion,  Sir,  I  rise  to  annaunce  that  Gov-
 ernment  Business  in  this  House  for
 the  week,  commencing  8th  November,
 1965,  will  consist  of:—

 a  Consideration  and  passing
 of:

 The  Railways  (Employment  of
 Memberg  of  the  Armed
 Forces)  Bill,  1965,

 The  Industrial  Disputes  (Am-
 endment)  Bill,  1965,  as  pas-
 sed  by  Rajya  Sabha.

 The  Taxation  Laws  (Amend-
 ment  and  Miscellaneous
 Provisions)  Bill,  ‘1965,

 @)  Discussing  and  voting  on  the
 |  t  d  ids  for PP!  Try

 Grants  (General)  for  ‘1965-
 66.

 (3)  Consideration  and  passing
 of:

 The  Metal  Corporation  «
 India  (Acquisition  of  Un-
 dertaking)  Bill,  1965.
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 The  Delhi  Secondary tion  Bill,  1965,
 Eduea-

 (4)  Further  discussion  on  the
 Report  of  the  Backward
 Classes  Commission  at  3  p.m. on  Monday,  the  8th  Novem-
 ber,  1965.

 (5)  Discussion  on  the  payment and  water-supplies  under  the
 Indus  Waters  Treaty,  960  om
 a  motion  to  be  moved  by  the
 Minister  of  Irrigation  &
 Power  on  Wednesday,  the
 l0th  November,  965  after
 disposal  of  questions.

 Shri  8.  M.  Banerjee  (Kanpur):  You
 Sre  aware,  Sir,  that  many  calling  at-
 tention  notices  and  adjournment
 motiong  on  scarcity  and  famine  con-
 ditions  in  many  parts  of  the  country
 were  given,  A  motion  has  also  been
 tabled  In  the  matter.  So,  I  request
 you  to  direct  the  Minister  of  Parlla-
 mentary  Aflairs  to  allot  some  time  te
 discuss  this  issue.

 Secondly,  I  read  with  great  sur-
 prised  in  today's  newspapers  that  an
 agreement  has  been  reached  re-
 garding  the  supply  of  American
 wheat  through  PL  480.  I  know,  Sir,
 that  the  people  al]  over  the  country
 are  very  agitated  about  this  PL  480.
 I  cannot  imagine  that  at  this  hour,
 when  America  is  supplying  Sabre  jets
 and  Patton  tanks  to  Pakistan....

 Mr.  Speaker:  At  this  moment  whea
 the  business  for  the  next  week  is  an-
 nounced,  if  there  are  motions  pending
 or  certain  reports....

 Shri  i  M.  Banerjee:  No  motion  is
 pending.  I  am  only  demanding  a  dis-
 cussion.

 Mr.  Speaker:  He  should  give  a  re-
 gular  notice  if  he  wants  discussion.

 Shri  &  M.  Banerjee:  Under  the
 motion  which  I  have  given  for  dis
 cussion  of  foodgrain  prices,  this  thing
 does  come.

 Mr.  Speaker:  Then  he  should  ask
 whether  that  motion  would  be  taken
 up  next  week  or  not.
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 Shri  rs  M.  Banerjee:  I  do  not  know

 why  there  are  certain  hon.  Members
 like  Shri  Masani  who  are  allergic  to
 it,

 Mr.  Speaker:  Shri  Masani  has  no-
 thing  to  do  with  it

 Shri  5S.  M.  Banerjee:
 hear  me.

 Sir,  kindly

 Mr.  Speaker:  It  is  not  relevant.
 Shri  a  M.  Banerjee:

 oished,
 Mr.  Speaker:  I  have  interfered  and,

 therefore,  if  anybody  can  be  allergic
 it  is  the  Chair  and  not  any  other  hon.
 Member.  No  question  comes  of  Shri
 Masanij  here,  (Interruptions).

 Shri  8.  M,  Banerjee:  Is  America
 his  fatherland  that  every  time  he
 says  like  that?

 I  have  not

 Mr.  Speaker:  Does  he  want  to  put
 any  question?

 Shri  8,  M.  Banerjee:  Sir,  it  is  my
 earnest  desire  that  we  should  discuss
 this  matter  of  PL  480.  Wedo  not
 want  wheat.  They  are  supplying
 Sabre  jets  and  patton  tanks  to  Pakis-
 tan.  We  do  not  want  the  rotten  wheat.
 We  want  to  discuss  this  matter,

 ft  genera  कर्तव़्य  (लिबास)  :
 मापकों  याद  होगा  कि  पिछले  बजट  सैशन
 केन्द्र  शौर  इससे  पहले  वाले  सेशन  में
 माननीय  श्रम  मंत्री  जी  ने

 Mr.  Speaker:  About  PL  480.I  am
 told  by  my  office  that  there  is  a  re-
 gular  resolution  moved  by  Shri  H.  N.
 Mukerjee  which  has  got  the  top  pri-
 ority  in  the  ballot  and  it  is  going  to
 be  discussed  next  time,

 भी  हुकम  चन्द  कछवाय  :  मन तीय
 श्रम  मंत्री  जो  ने  एक  बार  यह  झाश्वांसन
 दियां  था  कि  बह  बीड़ी  मजदूरों  के  लिए
 बोनस बेज  बोई  प्रॉविडेंट  फंड  व  चिकित्सा
 के  सम्बन्धों  एक  विधेयक  लाने  वाले  हैं  ।  मैं
 जानना  चाहता  हूं  कि  कब  तक  बहु  उसका  विधेयक
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 को  लायेंगे  ?  यह  बहुत  ज़रूरी  है।  इससे
 मजदूरों  को  बहुत  कुछ  सहूलियतें  मिल  सकेंगी।

 Shri  Hem  Barua  (Gauhati):  Sir,
 the  hon.  Minister  for  Parliamentary
 Affairs  looks  more  charming  after  his
 visit  to  the  Soviet  Russia.  In  this
 connection,  may  we  know......

 Mr,  Speaker:  It  is  only  the  eye  that
 beholds  that  that  can  tell....

 Shri  Hem  Barua:  May  I  know  if
 the  hon.  Minister  is  going  to  make  a
 statement,  on  his  visit  to  the  Soviet
 Russia,  during  the  next  week.

 Shri  Harish  Chandra  Mathur
 (Jalore):  Mr.  Speaker,  Sir,  it  has
 been  your  decision,  endorseq  by  this
 House,  that  every  week  we  will  have
 a  No-day-yet-named-motion  discus-
 sion.  Therefore,  when  the  hon.  Min-
 ister  of  Parliamentary  Affairs  an-
 nounces  business  for  a  week  he  must
 in  pursuance  of  that  decision  include
 at  least  ona  of  the  No-day-yet-named-
 motions.  You  are  aware  that  on  the
 4th  there  was  a  sub-committee  meet-
 ing  which  had  gelected  about  half-a-
 dozen  No-day-yet-named-motions,
 and  I  think  it  is  for  the  hon,  Minister
 to  find  room  for  one  of  them  during
 this  week.  He  has  not  done  go.

 st  Go  प्र०  बर्मा,  (बक्सर)  :  छापने
 खुद  प्रा शवासन  दिया  था  इस  सदन  में  पिछले
 साल  बजट  सैशन  में  कि  रांची  में  हैवी  इंजी-
 नियमित  में  जो  बहुत  बड़ी  झाग  लगी  थी
 और  काफी  नुक्सान  हुसना  या  हैवी  इंजीनियरिंग
 को,  उस  पर  बहस  की  जायगी  |  उस  के  बाद
 जस्टिस  मुखर्जी  की  रिपोर्ट  भी  ग्रा  गई  है  t
 एक  साल  के  करीब  होने  को  पाया  है  ।  लेकिन
 कभी  तक  बहस  का  कोई  इंतजाम  नहीं  किया
 गया  है  ।  मैं  चाहता  हूं  कि इस  विषय  पर  भी
 बहस  करवाई  जाती  चाहिये  ।
 Shri  Hari  Vishnu  Kamath  (Hos

 h  bad):  Mr.  Speaker  ,may  I,  Sir,
 invite  your  attention  to  Bulletin
 Par,  वा  dated  Zind  October,  965  set-
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 fing  out  the  bu  for  this  session
 It  includes  legislative  business,  finan-
 cial  business  and  other  business.  But,
 Sir,  nowhere  do  I  fing  listed  for  dis-
 eussion  the  Fourth  Plan  which  will
 cammence  on  Ist  April,  1966.  In  the
 mext  session  it  will  be  impossibl,  to
 have  a  discussion  on  the  Fourth
 Plan.  Therefore,  it  is  imperative  that
 the  House  discusses  the  Fourth  Plan
 in  this  session.  Secondly,  in  the
 last  session,  if  my  memory  does  not
 betray  me,  you  were  pleased  [0  as-
 sure  the  House  that  you  would  in-
 quire  into  the  matter  as  to  why  it
 took  as  many  as  six  days  for  a  com-
 munication  from  the  Delhj  District
 Jail—District  Jaiy  or  Central  Jail  -  do
 not  exactly  know—to  the  Lok  Sabha
 Secretariat,  both  in  Delhi.  I  do  not
 know  what  hag  happeneq  to  that  in-
 quiry.  If  the  inquiry  has  been  made,
 the  House  may  be  told  about  the  out-
 come  of  that  inquiry.

 Thirdly,  the  experience  gained  of
 the  new  timings  that  were  introduc-
 ed  by  you,  with  the  consent  of  the
 House  ,of  the  Lok  Sabha  sitting  were
 found  to  be  very  satisfactory  and
 salutary.  I  do  not  know  whether  the
 House  would  be  agreeable  to  conti-
 hue  the  same  timing.  (Interrup- tions).  Well,  well,  if  you  do  not want  it,  well  and  good,

 Then  [  would  like  to  know  whether
 the  Government  have  decided  to  put
 through  in  this  session  all  the  Bills
 listed  for  this  session.

 Lastly,  ;  am  reluctant  to  raise  one
 point  but  I  think  in  the  larger  in-
 terests  of  the  House  I  should  raise  it
 for  your  consideration.  I  am  given to  understand  that  a  notice  hag  been
 issued  to  the  Secretary  of  the  Lok
 Sabha  by  the  Supreme  Court  in  res-
 pect  bf  a  special  leave  to  appeal  peti-
 tion  by  an  hon.  Member  of  this  House
 in  that  court.  y  am  sure  my  hon.
 colleagues  on  both  aides  of  the  Hou<~
 would  like  to  know  what  the  position ie  at  the  moment  and  whether  you
 have  taken  a  decision  on  whether  a
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 return  will  be  filled  in  that  court  or
 not.

 Dr,  L.  M.  Singhy!  (Jodhpur):  The
 House  would  like  to  Know  whether
 it  is  the  intention  of  the  Govern-
 ment  to  initiate  a  discussion  on  the
 situation  arising  from  persistent  vio-
 lations  of  the  ceasefire  by  Pakistan
 and  the  situation  arising  from  various
 steps  sought  to  be  taken  by  the
 United  Nations  for  implementing  the
 Security  Council  Resolution.  The
 Prime  Minister  is  making  a  statement
 this  afternoon.  We  would  like  to
 know  whether  it  is  the  intention  of
 the  Government  specifically  to  pro-
 vide  for  such  discussion  during  this
 session.

 Secondly,  |  think  most  bf  my  hon
 colleagues  here  feel  that  the  time
 allotted  for  the  discussion  on  the  water
 supply  payment  under  the  Indus
 Water  Treaty  Agreement  is  extreme-
 ly  meagre.  The  time  allotted  i,  only
 four  hours.  I  would  plead  with  you
 that  the  time  allotted  should  be  in-
 creased.

 eft  प्रकाशवीर  श्वा स्त्री  (बिजनौर:
 मापकों  ध्यान  होगा  कि  संसद  के  पिछले
 अधिवेशन  की  विज्ञप्ति  जो  लोक  सन्ना  सचि-
 विलय  से  प्रकाशित  हुई  थी  उस  में  बताया
 गया  था  कि  किन-किन  विशेष  बातों  पर
 इस  संसद  के  प्रतिवेदन  में  विचार  किया
 जाएगा  t  उस  में  एक  आइटम  निवेश  नीति
 की  भी  थी  ।  लेकिन  क्योंकि  इस  बीच  में
 पास्तान  से  हमारा  संघ  चल  पड़ा  इस  लिए
 वह  चर्चा  उस  समय  स्थगित  हो  गई  ।  उस  समय
 हम  सब  भी  इस  माह  में  थे  कि  इस  बात  पर
 चर्चा  न  की  जाए  तो  ज्यादा  प्रिया  हो।
 लेकिन  भव  कुछ  ऐसा  प्रतीत  हों  रहा  है  कि
 युद्ध  के  मोर्चे  पर  जैसी  हम  ने  सफलता  प्राप्त
 की  है,  राजनीतिक  मोर्चे  घर  उतने  ही
 अधिक  हम  झरा फल  हां  रहे  हैं  '  इस  लिए
 प्रेरि  आपसे  यह

 झध्यकष  महोदय  :  कपी भिखा  का  तो  बकल
 नहीं  है  |  धाप  शायरी  के  बारे  में  कह  सकते
 हैं  कि  इस  आइटम  को  लिया  जाय  ny
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 श्री  प्रकाश वीर  शास्त्री :  यही  कहने  मैं
 जा  रहा  हूं  ।  मैं  स्पीच  नहीं  दे  रहा  हूं  1  मैं  बता
 रहा  हूं  कि  किस  लिए  मैं  इस  बात  को  चाहता
 E!

 _  oe  were:  कौर  स्पीच  क्‍या  होता
 हर
 श्री  प्रकाश वीर  शास्त्री  :  मेरा  कहना  यह  है

 कि  जब  गवर्नमेंट  के  एक  प्रमुख  मिनिस्टर
 श्री  एम०  सी०  चागला  और  कांग्रेस  पक्ष  के
 प्रमुख  व्यक्तियों  ने  संसद्‌  कै  पिछले  भ्रधिवेशन
 को  समाप्ति  पर  विदेश  होती  में  परिवर्तन
 की  बात  कहीं  थी  हम  यह  चाहते  हैं  कि  विदेश
 मंत्रालय  में  परिवर्तन  हो  ।  मैं  यह  कहना
 चाहता  हूं  कि  हम  चाहते  हैं  कि  इस  प्रति-
 बेगम  में  विदेश  नीति  पर  अवश्य  बहस  की
 जाए  1

 भरी  यशपाल  सिह  (कैराना)  :  ऐसा
 मालूम  होता  है  कि  हमारे  पार्लियामेंटरी
 एफ्रेपर्ज  के  मिनिस्टर  साहब  सुनहरे  मुल्कों
 में  जाकर  अपने  देश  के  लोगों  के  नाम  भी
 भूल  गए  हैं  |  छापने  यह  एलान  नहीं  किया
 है  कि  बैकवर्ड  क्लासिक  का  जो  मोशन  है  भौर
 जिसका  ताल्‍लुक  28  करोड़  लोगों  के  साथ
 है,  उसको  कम  से  कम  चौदह  घंटे  का  समय
 दिया  जाएगा  |

 झबष्यका  महोदय:  समय  का  सवाल
 अलहदा  सवाल  हैं  |

 श्री  पदा पाल  लहू:  दूसरी  बात  यह  है  कि
 जो  मूवी  हैं  कम  से  कम  उसका  नाम  तो  जरूर
 जाता  चाहिये  ।  यह  पार्लियामेंटरी  पद्धति  के
 खिलाफ  है  कि  मूवी  को  ही  भूल  जायें  शौर
 सुनहरे  मुल्कों  के  लोगों  के  नाम  याद  रखें  t

 aft  लघु  लिये  (मुंगेर)  :  इस  सदन
 के  भूतपूर्व  सदस्य  श्री  किराय  मुशार  जो  विहार
 से  .9s3  में  जीत  गए  थे  उनका  इंतकाल
 I8  अ्रगस्त,  965  को  हुसना  ।  लेकित  अमी

 लक  इसकी  सूचना  सदन  को  नहीं  दी  गई
 है ।
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 प्रत्यक्ष  महोदय  :  बाप  को  मालूम  हुआ या  तो  प्राय  लिख  देते  ।
 ~

 ओ  मधु  लिमये  :  मैं  जानना  चाहता कि  ऐसा  क्यों  हुमा  ?
 -

 प्रत्यक्ष  महोदय  :  हमको  मालूम  नहीं
 हुआ  शौर  भ्रापको  मालूम  हुआ  था  तो  प्रा पका
 फरज़  था  कि  प्राप  हमें  सिला  दे  देते  ।

 भरी  भू  लिमये  :  कभी  इत्तिला  दे  रहा
 हू  ।

 शनी  रामसेवक  यादव  (बाराबंकी)
 असल  में  इसकी  इत्तला  सरकार  को  देनी
 चाहिये  -  इत्तला  देने  की  ज़िम्मेदारी
 वहां  के  प्रशासन  की  है  1  माननीय  सदस्य
 तो  दे  ही  रहे  हैं  t

 प्रत्यक्ष  भोज्य  :  अब  पाप  बैठ  जाइये  |

 श्री  मु  लिमये  :  दूसरी  बात  यह  है  कि
 Lo  तारीख  की  जो  प्रश्न  पत्रिका  है  जबानी

 उत्तर  के  लिये  उस  मैं  पहला  जो  प्रश्न  है  वह  एक
 ऐसे  व्यक्ति  के  ब्यान  के  बारे  में  है
 जिसका

 प्रत्यक्ष  सरोवर  :  उस  का  जवाब  मंत्री
 महोदय  नहीं  दे  सकते

 श्री  मु  लिमये  :  श्राप  मेरी  बात  तो
 सुन  लीजिये  ।  चूंकि  यह  कार्रवाई  से  सम्बन्धित
 है  इस  लिए  कह  रहा  हूं  -  वह  ऐसे  व्यक्ति
 का  बयान  है  जिसका  न  सरकार  से  कोई  सम्बन्ध
 हैं  और  न  इस  सदन  से  है  t  तो  ऐसे  व्यक्तियों
 के  बयानों  $  बारे  में  यहां  प्रीत  शा  जाना

 प्रत्यक्ष  महोदय  :  इस  के  बारे  में  मिनिस्टर
 कार  पार्लियामेंटरी  प्लेयर्स  कैसे  जवाब  देगे  a

 शी  लघु  लिमये  :  भाप  जवाब  दीजिए  ।
 यह  कार्रवाई  के  बारे  में  हैं।  नहीं  तो  इस  सवाल
 को  कब  उठाया  जा  सकता  है  यह  बाप  बतला
 कीजिये
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 अ्रष्यक्ष  भोज्य  :  मानवीय  सदस्य  को
 क्या  कोई  ौर  बात  कहनी  है  te  .भि०
 स्वामी  जी  a

 a  रामेदबरानस्थ  (करनाल)  :  मैं  ने
 पंजाबी  सूबे  के  सम्बन्ध  में  गृह  मंत्री  साहब
 मैं  जो  कमेटी  बनाई  है  उस  के  सम्बन्ध  में  एक
 स्वान  प्रस्ताव  दिया  था  शौर  प्रति  सूचना

 इन  भी  दिया  था  |  मैं  कहना  चाहता  हूं
 कि  इस  से  देश  में  एक  बड़ी  गड़बड़  फैल  गई  है  ।
 न्यूक  इस  चर्चा  से  बड़ा  लाभ  होगा  इस  लिये
 इस  पर  ज़रूर  विचार  किया  जाना  चाहिये  1  चूंकि
 अभी  तक  यह  साप्ताहिक  लिस्ट  पर  नहीं
 पाया  है  इस  लिये  मुझे  यह  पता  नहीं  लगा  कि
 इस  पर  विचार  होगा  या  नहीं।  =

 श्रेय  महोदय  :  मैं  पह  भी  कहना  चाहता
 हूं  कि  प्राय  मुझे  मिन  स्वामी  जी  न  कहा
 कीजिए  |

 wean  महोदय  :  यह  बात  ठीक  है  कि
 आप  ने  मेरा  ध्यान  इस  तरफ  खीचा  बाप
 मिस्टर  की  तरफ  नयान  न  दीजिये,  सिफ
 स्वामी  जो  को  तरफ  ध्यान  जिए  ।

 Ghri  Ranga  (Chittoor):  I  would
 like  to  suggest  that  some  time  should
 be  given  during  the  next  week  or
 soon  after  for  a  discussion  of  the
 drought  conditions  and  the  effects
 thereof  on  the  peasants,  workers  and
 other  people  in  large  parts  of  the
 eountry.  All  over  India  it  has  taken
 place,  more  apecially  in  the  south-
 Madras,  Mysore,  Maharashtra,  parts
 of  Madhya  Pradesh  and  also  Andhra.
 The  north-east  monsoon  has  failed
 and  there  is  a  great  scarcity  of  food-
 gains  also,  Declaration  of  a  mora-
 torium,  supply  of  credit,  suspension  of
 collection  of  lang  revenue—  al]  these
 things  are  needed.  Therefore,  we
 would  like  the  Government  to  consi-
 der  the  advisability  of  allotting  some
 lime  for  the  discussion  of  this  very
 important  matter  and  also  for  the
 @overnment  to  place  before  the  House
 what  stepy  they  are  trying  to  per-
 suade  the  States  to  take  and  =  them-
 selves  to  take.
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 Shrimati  Lakshmikanthamma
 (Khammam):  We  are  passing
 through  very  difficult  times  and  I
 only  request  that  we  should  avoid
 any  of  the  items  on  the  Agenda  which
 might  irritate  our  international  rela-
 tionship  with  major  countries.  This
 House  should  not  be  made  the  forum.
 The  hon.  Prime  Minister  can  discuss
 with  the  leaders  of  opposition  parties.

 Shri  D.  C.  Sharma  (Gurdaspur):
 In  the  first  place,  the  situation  arising
 trom  the  Pakistan!  gggression  in  the
 border  States  of  India,  such  as,  Pup-
 jab,  Rajasthan  and  others,  should  be
 fully  discussed  on  the  floor  of  the
 House  because  the  people  do  want  a
 categorical  answer  to  some  of  the
 questions  that  they  put  to  ws  whea
 We  go  amongst  them.

 Secondly,  the  foreign  policy  of  aM
 the  countries  is

 undergoing
 reapprais-

 al  at  this  time  and  every  day  we  read
 about  therevisionof  the  foreign  policy
 this  country  or  of  that  country.  I
 feel  that  the  foreign  policy  of  our
 country  should  also  be  made  the  sub-
 ject  of  discussion  on  the  floor  of  this
 House  so  that  we  know  where  we
 stand  in  regard  to  those  countries
 who  are  our  friends,  those  who  pre-
 tend  to  be  our  friends  and  those  who
 afe  avowedly  our  enemies.

 My  third  point  is  that  we  mus  find
 some  time,  whatever  it  be  and  when-
 ever  it  be,  during  the  session  for  the
 discussion  of  the  Backward  Classes
 Commission  Report.

 An  hon.  Member:  That  is  pro-
 videg  for.

 Shri  D.  C.  Sharma:  More  time
 should  be  given  for  that.  This  is
 a  thing  to  which  our  attention  is
 drawn  when  we  go  to  our  constitu-
 encies.

 Shrimati  YWashod,a  Heddy  (Kur-
 nool):  |  am  very  glad  that  Profes-
 sor  Ranga  drew  the  attention  of  Gov-
 ernment  to  drought  conditions.  I
 also  want  to  request  the  Government
 to  give  some  time  to  discuss  the
 severe  drought  conditions  existing  in
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 (Shrimati  Vashoda  Reddy]
 almost  all  parts  of  our  country.  We
 will  be  very  much  obliged  if  some
 time  is  given.

 Shri  Nath  Paj  (Rajapur):  I  should
 like  to  endorse  the  remarks  made  by
 Shri  Prakash  Vir  Shastri  In  the
 past,  there  was  no  session  when  this
 House  was  not  called  upon  to  discuss
 international  affairs.  Almost  during
 every  sespion  there  was  the  foreign
 affairs  debate.  We  do  not  want  to  go
 to  the  other  extreme  of  neglecting
 foreign  affair.  There  are  some  vital
 ecbanges  in  the  foreign  policy  of  this
 country.  We  had  put  a  self-imposed
 restraimt  on  ourselves.  |  think,  now
 कट  should  have  an  opportunity  of  dis-
 cussing  what  those  changes  are.  I
 think  some  of  them  are  desirable  and
 some  of  them  are  not  so  desirable.
 The  House  should  be  given  an  opper-
 tumity  of  expressing  itself  on  this.  I
 whould  like  to  know  whether  the
 rime  Minister  or  the  Minister  in-
 charge  of  the  Parliamentary  Affairs  is
 really  intending  to  give  an  opportu-
 nity  to  us  on  this  subject

 Mr.  Speaker:  Before  calling  upon
 the  Minister  to  reply  to  all  the  queries
 that  have  been  made,  I  would  like  to
 submit  to  the  hon.  Members  that  this
 is  an  occasion  only  to  make  a  sugges-
 tion  in  a  brief  manner  that  such  and
 such  an  item  of  discussion  might  be
 taken  up.  It  should  not  be  utilised  as
 an  opportunity  to  make  speeches  and
 give  reasons  to  justify  that  demand.
 This  is  no  occasion  for  that.  Second-
 ly,  once  a  particular  item  has  been
 suggested  by  one  Member,  it  need  not
 be  supported  by  others.  If  it  has  been
 suggested  by  one  Member,  the  Minis-
 ter  would  reply  to  it.

 Then,  Shri  Madhu  Limaye  put  it  to
 me  that  in  the  Question  List  of  the
 0th  November,  1965,  the  first  Ques-
 tion  listed  there  is  such  that  it  ought
 to  have  been  disallowed.  This  is  not
 for  the  Minister  of  Parliamentary
 Affairs  to  answer.  When  that  Ques-
 tion  is  taken  up,  he  can  take  excep-
 tion  to  that  and  raise  a  point  of  order
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 as  to  how  that  has  been  admitted  or
 why  it  has  been  admitted.  That  query
 pertains  to  the  Question  List.  It  fs
 not  for  the  Minister  of  Parliamentary
 Affairs  to  give  an  answer  to  that  as
 to  why  such  a  Question  has  been  ad-

 itted.  sill

 So  far  as  the  timings  of  the  Parlie-
 ment  are  concerned,  when  the  Parlia-
 ment  was  to  be  summoned,  I  had  con-
 sidered  whether  to  put  it  as  0  a.m.  to

 4  pot.  or  ll  am.  to  6  pm.  I  had
 considered  that.  I  had  anticipated
 that  there  would  be  no  unanimity
 about  the  timings  which  were  adopt-
 ed  last  time,  Therefore,  according  to
 the  rules,  I  put  down  the  timings
 from  l]  aM.  to  5  pM.  in  the  sum-
 mons.  Even  now  I  have  found  that
 all  Members  are  not  agreed  on  this.
 So,  the  timings  from  I]  a.m.  to  5  Pm.
 would  continue.

 Shri  Harj  Vishno  Eamath:  What
 about  the  Supreme  Court  case?

 Mr.  Speaker:  I  am  looking  into  it.
 I  cannot  answer  it  so  soon.

 भी  सत्य  नारायण  सिंह  :  अघ्यक्ष
 महोदय,  मैं  पहले  श्री  प्रकाश वीर  शास्त्री
 के  सवाल  को  ही  लेता  हूं  क्योंकि  जो.  कुछ
 उन्होंने  कहा  उस  को  कई  और  मेम्बरों  न  भी
 कहा  कि  फारेन  प्रफेग्र्स  पर  डिबेट  होना
 चाहिये  ।  श्री  नाथ  पाई  साहब  ने  कुछ  इस
 तरह  से  कहा  मानों  हम  उस  से  हटते  जाते  हैं  t
 सिर्फ  पिछले  सेशन  में  ही  ऐसा  मौका  प्राया  था
 कि  इस  पर  डिब्बे  नहीं  हुमा  क्‍योंकि  वह
 एक  खास  परिस्थिति  में  हुआ  था  झौर  इसे
 सब  लोग  समझते  हैं  ।  यह  सेशन  तो
 अभी  शुरू  हुआ  है  फिर  भी  माननीय  सदस्य
 इतने  जोर  जोर  से  कह  रहे  हैं  झगर
 झा खीर  तक  सब  बातें  न  दा  जावें  तब  मापकों
 श्रीवास  होने  का  सवाल  था  बहुत  सी
 बातें  कही  गई  हैं  '  हम  लोग  कोशिश
 करेंगे  जहां  तक  सम्भव  हो  उन  को  इस
 सेशन  में  लिया  जाये  ।
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 श्री  सुघीर  ने  एक  सवाल  उठाया,  जिसका
 सम्बन्ध  श्री  यशपाल  सिंह  से  किया।
 उन्होंने  कहा  कि  उनका  नाम  नहीं  लिया
 गया।  वह  तो  एक  नो  डेट  यट  नेम्ड  मोशन
 है  जो  कि  पहले  रक्खा  गया  था  1  वह  पार्ट-
 इंहें  था  -  झगर  माननीय  सदस्य  कहें  तो
 जब  वह  प्रिये  मैं  उन  का  नाम  लिया  करूं
 यह  नो डेट येट  जेम  मोशन था  |  इसी
 शरह  से  इंडस  टीवी  के  बारे  में  है  ।

 हाल  Harish  Chandra  Mathar:  Is  it
 a  Government  motion  or  a  No-Date-
 Yet-Named  motion?

 Shri  Surendranath  Dwivedy  (Ken-
 drapara):  The  Minister  wag  not  pre-
 sen,  here  yesterday.  We  demanded
 that  it  should  be  a  Government
 motion.  It  is  not  a  No-Date-Yet-
 Named  motion.

 Mr,  Speaker:  It  is  a  Government
 motion  that  is  coming  up.  He  was
 referring  to  a  different  thing  altoge-
 ther.

 श्री  सत्य  नारायण  त्िहुः  नो  डेट  बेट
 बेस्ड  मोशन  का  भी  था।

 क्रिया  महोदय  :  उस  पर  चार  घंट
 रक्खे  गधे  हैं,  मैं  उस  में  कुछ  भौर  टाइम
 दे  दूंगा।

 की  सत्य  नारायण सिंह  :  मैं  बैकवर्ड
 क्लासेज  किसान  के  बारे  में  कह  रहा  हूँ,
 शाप  दोनों  को  कनफ्यूज  कर  रहे  हैं  ।  में
 क्या  करूँ  ।

 इंडस  वाटर  के  बारे  में  जो  मोशन
 है  वह  गवर्नमेंट  का मोशन  है।  उसके  लिए
 आकर  घंटे  के  सगय  दिया  गवा  है  ।

 Shri  A.  N.  Vidyalankar  (Hoshiar-
 pur):  More  time  should  be  allotted.

 अध्यक्ष  चौदह:  मैं  पांच  घंटे  कर
 दूंगा  '  इतने  की  ही  मांग  की  गई  थी  ।
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 शी  सत्य  नारायण  सिंह  :  मैं  कहता  हूं
 कि  पांच  घंटे  के  बजाय  सात  घंटे  कर  दिया
 जाए,  मगर  हाउस  को  कबूल  हो  ।

 चौथी  प्लान  के  बारे  में  प्लानिंग  मिनिस्टर
 साहब  स्टेटमेंट  करने  वाले  हैं  -  प्यार
 उससे  सेटिस्फेक्शन  म  होगा तो  पौर  बातों
 को  बाद  में  जहां  तक  हो  सकेगा  लिया
 जाएगा  ।  हम  सब  बातों  को  जहां  तक
 सम्भव  होगा  लेंगे  ।  कभी  तो  सेशन  शुरू
 हुभा है ।

 सीज  फायर  के  वॉयलेशन  के  बारे  में
 प्राइम  मिनिस्टर  साहब  का  बयान  चार
 बजे  होने  वाला  है।  उससे  सेटिस्फेक्शन
 न  होगा  तो  बाद  में  देख  लेंगे  t

 ft  हरि  कि  se  :  लोधी
 योजना  ?

 प्री  सत्य  तारागण  सिह  :  चौथी
 योजना  के  बारे  में  मैंने  कहा  ।  कामत  साहब
 सुनते  ही  सहीं।  मैंने  कहा  कि  उस  के  बारे
 में  बयान  हो  रहा  है  |

 बीड़ी  बरक्स  कर  बारे  में  बिल  तैयार
 हो  रहा  है  शौर  शायद  इसी  सेशन  में  पेश
 होगा  ।  यह  श्री  कछवाय  के  लिए  है

 ge  सिचुएशन  कौर  ड्राफ्ट  के  बारे  में
 भी  हाउस  को  मौका  दिया  जाएगा  |  डिस्ट्रिक्ट
 जल्द  के  बारे  में  खबर  भारी  या  महीं  उसकी
 हमें  जानकारी  नहीं  है  L

 att  ao  प्र०  फार्मा  :
 में?

 बनी  सत्य  नारायण सिंह  :  देख  लेंगे  1
 झगर  सम्भव  हो  सका  तो  उसे  भी  गे  ।

 रांची  के  बारे

 श्री  रामेदवरानन्द  :  मैंने  जो  कहा
 उसके  बारे  में  कुछ  नहीं  बताया  T

 उसकी  जरूरत
 महीं  है  '


